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09,.4,99
Hon'ble mMr, s, Day al, a.m.
Hon'ble Mr.s.L, Jaln,‘J oMo

None for the appllcant. Last Opportunity is
being allowed for presentlng this Casg for adBLSSION
on the pext date, In case noneappears final orders
shall be passed on 14,5,99,
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J. M, AaMe

Nafees,

14,5,99

Hon'ble mMr,s, Dayal, R.N.
Hon'ble Mr,.S, K. Agaruai JeMe

None for the applicent. A perusal of
the orcersheet shows that none appeared for
the applicamt on 22.2,99 ang 9, 4 99 uben the
case yas gaken Up for zomission py Divisiongd
Bench, It appears that the applicant has

lost interesg in vhe case and the case is

vherefore dismissed in default and fer non
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